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(c) Copies of the Chinese note
and our reply thereto are placed on
the Table of the House. [See Ap-
pendix III, annexure No. 40].

Agrarian Relations Act

( Shri A. K. Gopalan:

J Shri Umanath:
.1145"] Shri Pottekkatt:

_Shri A. V. Raghavan:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that Kerala
Government has approached Central
Government for an amendment to the
Constitution, in connection with the
implementation of Agrarian Relations
Act;

(b) if so, what arc the dctails of
their proposals; and

(c) whether any officer of the Union
Ministry of Food and Agriculture had
any discussion with the Minister for
Law and Revenue of Kerala Govern-
ment recently?

The Minister of Planning and
Labour and Employment (Shri
Nanda): (a) Yes.

(b) The Kerala Government has
suggested an amendment of Article
31-A of the Constitution. The amend-
ment may be either to sub-clause (a)
of clause (1) of Article 31-A by
giving protection to acquisition of
rights in any agricultural land or to
clause (2) of Article 31-A in order
to specifically include within the Je-
finition of ‘estate’ the ryotwari lands
in the State of Kerala.

(c) Yes.
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Applications from Manipur, Assam,
Nagaland amd NEFA for LF.AS.

*1147. Shri Rishang Keishing: Will
the Prime Minister be plcased to
state:

(a) the number of applications re-
ceived from Manipur, Assam, Naga-
land and N.EF.A. for LF.AS., for-
warded by the respective Govern-
ments in the years 1959, 1960 and
1961;

(b) how many candidates from
each State were called for interviews;
and

(c) how many were selected?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
D. Ering): (a) to (c). A statement is
placed on the Table of the House.

STATEMENT

Number Number Number
of appli- of candi- of candi-
cations  dates dates
forwar-  called sclected
ded by  forin-

the res-  terview

Dective
Govern-
ments.
Assam . 25 2 1
Nagaland 19 11 2
NEFA . 100 19 14
Manipur . 23 3 NIL






